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| TEM No. 37 COURT NO. 10 SECTI ON XV

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Review Petition(Gvil) No.1111-1112/2002 in CA 3337-38/2002

CHAI RVAN, STATE BANK OF | NDI A & ANR Petitioner (s)
VERSUS
ALL ORI SSA STATE BANK OFFI CERS ASSN&ANR. Respondent (s)

( Wth Ofice Report )

Date : 10/03/2003 This Petition was called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE K. G BALAKRI SHNAN
HON BLE MR JUSTI CE P. VENKATARAVA REDDI

For Petitioner (s) M. Mikul Rohtagi, ASG
M. Sanjay Kapur, Adv.
M. Rajiv Kapur, Adv.

For Respondent (s) Respondent - i n- per son

Dr. Raj eev Dhawan, Sr. Adv.
M s. Sanj eev Kunar, B. K. Satij a, Advs.

M. RN Trivedi, ASG
Ms. Sunita Sharma, Adv.
Ms. Sushma Suri, Adv.

UPON hearing counsel, the Court nade the follow ng
ORDER

Post it on 15th July, 2003.

(Y. P. Dhami j a) (Veera Verm)
Court Master Court Master



